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Abs!1'act of Ute ProceecZings of ihe Oonncil of tile Govcrl/o}' Gencral of India, 
assembl"ed for tlle pm'posa of maTcillg Lmos (t1ul RegltlatiOIlS tender the pro-
visions of tI,e Act of Pa1'liament 24 ~ 25 Vic., Oap. 67, 

The Council met at Simla on Saturday, the 6th May 1871. 

The CounCil adjourned to Friday, the 12th :May 1871. 

S III LA; 

Tile ~p, Mag 1871. } 
H. S. CUNNINGHAM, 

O.ffg. Secy. to the Oouncil of the GOL'cl'llOr 
Genel'CLl f01' making Laws and R('!lu.l((tiotl .. ~, 

.t1bstl'act of tTle Proceedings of tlte OOf/ncil of tTte GOVe1'1l0,' General qf Imli((, 
clssembledfol' tlte p1t11)ose of mal.tllg Lmos and Regttlations uncleI' ate pro-
visiolts of Ute A.ct of Parliament 24 !t 25 Vic., Oal). 67. 

The Cotmcil met at Simla on Friday, the 12th May 1871. 

PRESENT: 
His Excellency the Viceroy and Governor General of India, K. P., 

O. }[. s. I., p1·csicling. 
His Honour the Lieutenant-Governor of the Panjn.b. 
His Excellency the Commander-in-Chief, o. c. D., G. C. S. I. 

'rhe Hon'ble John Strachey. 
The Hon'ble Sir Richard Temple, K. c. S. I. 

The Hon'ble J. Fitzjames Stephen, Q. o. 
The Hon'ble B. H. Ellis. 
:Major-General the Hon'ble H. W. Norman, c. n. 
The Hon'ble F. R. Cockerell. 

SESSIONS COURTS BILL. 

The Hon'ble MR. STEPHEN moved to introduce the Bill to amend the law 
relatinO' to the Courts of Session. He said-" l\ly Lord, I have the hOllOl\l' to o . 
introduce a Bill, of which the title is 'The Bengal Sessions Courts Act, 1.871.' 
As I shall have to request your Lordship to suspend the standing orders 110 




